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Indian Equity Holders in Hindustan
Lever Ltd.

5274. SHKI BHAGABAN DAS : Will
the Minister of COMPANY AFFAIRS be
pleased to state :

(a) whether Government are aware that
in the matter of employment, Hindustan
Lever Jtd. presents a paradoxical situation
having a phenomenal rate of growth in the
last eight years and overall reduction by
25 per cent in its ranks ;

(b) whether in thi: context, the utility
of such foreign subsidiary company, as
Hindustan Lever Ltd., is under review ; and

(c) whether Government are contemp-
latirg any steps to ensure that at least 51
per gent equity holders in such Compauies
are Indians ?

THE MINISTER OF COMPANY
AFFAIRS (SHRI RAGHUNATHA
REDDY) : (a) According to the information
available in the Balance Sheets of Hindustan
Lever Ltd., the total assests of the company
increased from Rs. 179 crores as on
31-12-62 to Rs. 31.8 crores as on 31-12-69.
During the same peri>d expenditure on
salaries and wages (including gratuity,
provident fund and staff welfare expenses
etc.) increased from Rs. 3.8 crores to Rs. 7.7
crores. The information regarding the
number of employees is not required to be
furnished under the provisions of the
Companies Act.

(b) No such review s
this Department,

(c) The question of increasing the Indian
share participation in H:ndustan Lever Ltd.
and other similar companies is under
consideration.
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Service Charges Collected by Ashoka
Hotels Ltd.,, New Delhl

5276. SHRI S. N. MISRA : Wil the
Minister of TOURISM AND CIVIL
AVIATION be pleased to siate :

" (a) what is the amount of service
charges collected by the Ashoka Hotels Ltd.,
New Delhi during tke financial year ending
on the Z1st March, 1,70 ;

(b) whether such service charges have
given to the employees of the Ashoka
Hotels Ltd ;

(c; if not, is there a separate head or
acocount for the purpose ; and

(d) if so, what is the balance amount of
the scrvice charges as oo the 3ist March,
1970 ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) A sum of Rs. 15,66 141 was colected by
the Ashoka Hotel towerde. servies chaiges





